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GROER '

i B,C.Sarna, Al :
& 1. This M.A, has been filed with the prayer that the

hearing of the 0.8 94/96 filed by the applicant be preponed in
-the first week of Decembsr'97,

2, A When the matter was taken up for heasring and order,

the applicant appears in persoh, After hearing the submiss&an af

h December
: -
1997 instead of 14,1.98 as fixed esrlier, Meanuhile, the réspondents

the spplicant we allow the petition and fix the date on 16t

must file reply 3 days earlier and serve copy on the applicant,

3, The MA, is disposed of accordingly uithout.pa%sino

|

any order as costs,
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